| TEM NO 19 COURT NO. 7 SECTI ON 11

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).421-423/2014

(From the judgenent and order dated 09/09/2013 in CRLA No.2316/2010,

CRLA No. 2462/ 2010CC No. 2472/ 2010 of The H GH COURT OF JUDI CATURE AT

ALLAHABAD)

MANQJ @ MANQJ GURJAR & ORS Petitioner(s)
VERSUS

THE STATE OF U. P Respondent ( s)

(Wth appln(s) for bail,exenption fromfiling OT.)

Date: 24/01/2014 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE VI KRAMAJI T SEN

For Petitioner(s) M. T.N Singh, Adv.
M. V.K Singh, Adv.
M. Vi kram Si ngh, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Li st after two weeks.

| (NARENDRA PRASAD) | | (RENUKA SADANA)
| COURT MASTER | | COURT MASTER



